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RECORD OF PROCEEDI NGS
CONMT. PET. (C) No. 367-369/2016 In SLP(C) No. 22304-22306/2015
CHANDRA GUPTA KUMAR AND ORS. ETC. ETC. Petitioner(s)
VERSUS
ANJANI  KUVAR SI NGH, CHI EF SECRETARY  Respondent (s)
STATE OF Bl HAR AND ORS. ETC. ETC.
(Wth office report)
Date : 19/07/ 2016 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE J. CHELAMESWAR
HON&#39; BLE MR JUSTI CE ABHAY MANCHAR SAPRE
For Petitioner(s) M. Ajit Kr. Sinha, Sr. Adv.
M. Anurag Pandey, Adv.
Ms. Reena Pandey, Adv.

For Respondent(s) M. Nagendra Rai, Sr. Adv.

M. Gopal Singh, Adv.

M. Shreyas Jain, Adv.

M. Chandan Kumar, Adv.

M. Sumt Sinha, Adv.

M. Arun K Sinha, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

I ssue noti ce.

Per sonal appear ance of t he respondent s/ al | eged
contemors is dispensed with, for the tinme being.

( SAPNA BI SHT ) ( RAJI NDER KAUR)

SR P. A COURT MASTER



